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[MADAM SPEAKER in the Chair]
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... (Interruptions)

REFERENCE BY THE SPEAKER

Condolences to victims of Terrorist Attack at Pushtola, Gadchiroli District,
Mabharashtra

MADAM SPEAKER: Hon. Members, on 27h March, 2012, fifteen paramilitary
personnel belonging to Central Reserve Police Force are reported to have been
killed and several others injured in a landmine blast near Pushtola in Gadchiroli
district of Maharashtra.

The House strongly condemns this dastardly terrorist attack which is aimed
at disturbing peace in the country. I am sure the House would join me in
conveying our heart-felt condolences to the members of the families who became
victims of this attack.

The House may now stand in silence for a short while as a mark of respect
to the memory of the departed.

11.01 hrs.

The Members then stood in silence for a short while.

... (Interruptions)

11.02 hrs

At this stage, Shri K. Chandrasekhar Rao, Shri Ponnam Prabhaka, Shrimati
Ashwamedh Devi and some other hon. Members came and stood on the floor near
the Table

... (Interruptions)
MADAM SPEAKER: Question Hour. Question No.201, Shri P. Viswanathan.

... (Interruptions)
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(Q. 201)
SHRI P. VISWANATHAN : On the advice of the Prime Minister’s Office, Coal
India Ltd., and NTPC will enter into an agreement which is called Fuel Supply
Agreement for supply of coal to NTPC’s 50 thermal units for 20 years. ...
(Interruptions) At present, Coal India Ltd., is having Fuel Supply Agreement with
120 thermal power units. The estimated production for the year 2011-12 is
expected to be around 447 million tons against the target of 486 million tons. ...
(Interruptions) Coal India is reducing the production targets downwards for the
current and the next financial years. The reason for the reduced production targets
is due to pollution norms which will restrict Coal India Ltd., from expanding
existing mines and also taking up new projects in mining areas.... (Interruptions)
MADAM SPEAKER: Please ask your question.
SHRI P. VISWANATHAN : My question is whether Coal India Ltd., will be
allowed to import coal if the production is below the target and what steps are
being taken for expanding the existing coal mines and starting new mining
projects.... (Interruptions)
N sAudET TEwEE: e Heledl, S PIs AP el © (b Sl CRIC ... (FdgH)
I TRIC BT TAI DR H PIl SfSAT DT Wide™ 81 @ 2l..(@em) i fores iy Y g,
S fABST B Pellthel BRAT Bicl SSAT Bl QI 1 ... (AHT) DIl SSAT & URT Blel Bl
g1 A5 fhY MY iR Il o1 MYfd HI Syl (@raem)
MADAM SPEAKER: Please go back to your seats. I will give you time to speak.

... (Interruptions)

MADAM SPEAKER: Please go back to your seats. I will give you time to speak.
... (Interruptions)

LA WRIGAT: TYD] qrer & [Ty FHT < |
... (Interruptions)

MADAM SPEAKER: Nothing will go on record.
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(Interruptions) ..."
MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.

11.05 hrs

The Lok Sabha then adjourned till Twelve
of the Clock.E

* Not recorded.
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)
... (Interruptions)
12.0 % hrs

At this stage, Shrimati M. Vijaya Shanthi and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)
12.0%> hrs

At this stage, Dr. Manda Jagannath and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)

12.0 3% hrs
PAPERS LAID ON THE TABLE

MADAM SPEAKER: Now Papers to be laid on the Table.

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI PRENEET KAUR): On behalf of Shri S.M. Krishna, I beg to lay on
the Table:-
(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Indian Council for Cultural Relations, New Delhi, for the year 2010-
2011.
(i) A copy of the Annual Accounts (Hindi and English versions) of the
Indian Council for Cultural Relations, New Delhi, for the year 2010-
2011, together with Audit Report thereon.
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(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 6341/15/12)

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI):

Madam, I beg to lay on the Table a copy each of the following papers (Hindi and

English versions):-

(1)  Detailed Demands for Grants of the Ministry of Overseas Indian Affairs for
the year 2012-2013.

(Placed in Library, See No. LT 6343/15/12)

(2)  Outcome Budget of the Ministry of Overseas Indian Affairs for the year
2012-2013.

(Placed in Library, See No. LT 6344/15/12)

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF

NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY

OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR):

Madam, on behalf of Shri Mallikarjun Kharge, I beg to lay on the Table a copy

each of the following papers (Hindi and English versions):-

(1)  Detailed Demands for Grants of the Ministry of Labour and Employment
for the year 2012-2013.

(Placed in Library, See No. LT 6345/15/12)

(2)  Outcome Budget of the Ministry of Labour and Employment for the year
2012-2013.

(Placed in Library, See No. LT 6346/15/12)
THE MINISTER OF HUMAN RESOURCE DEVELOPMENT AND MINISTER OF
COMMUNICATIONS AND INFORMATION TECHNOLOGY (SHRI KAPIL SIBAL):
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Madam, I beg to lay on the Table a copy each of the following papers (Hindi and

English versions):-

(1)  Detailed Demands for Grants of the Ministry of Human Resource
Development for the year 2012-2013.

(Placed in Library, See No. LT 6347/15/12)

(2)  Outcome Budget of the Department of School Education and Literacy,
Ministry of Human Resource Development, for the year 2012-2013.

(Placed in Library, See No. LT 6348/15/12)

(3)  Outcome Budget of the Department of Higher Education, Ministry of
Human Resource Development, for the year 2012-2013.

(Placed in Library, See No. LT 6349/15/12)

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME
MINISTER’S OFFICE (SHRI V. NARAYANASAMY): Madam, I beg to lay on
the Table:-

(1) A copy each of the following papers (Hindi and English versions):-

(1) Detailed Demands for Grants of the Department of Atomic Energy
for the year 2012-2013.

(Placed in Library, See No. LT 6350/15/12)

(i1))  Detailed Demands for Grants of the Department of Space for the
year 2012-2013.

(Placed in Library, See No. LT 6351/15/12)

(iii))  Detailed Demands for Grants of the Ministry of Personnel, Public
Grievances and Pensions and Union Public Service Commission for

the year 2012-2013.

(Placed in Library, See No. LT 6352/15/12)
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(iv)  Outcome Budget of the Department of Atomic Energy for the year
2012-2013.

(Placed in Library, See No. LT 6353/15/12)

(v)  Outcome Budget of the Department of Space for the year 2012-
2013.

(Placed in Library, See No. LT 6354/15/12)

(2) A copy of the Indian Administrative Service (Pay) Second Amendment Rules,
2012 (Hindi and English versions) published in the Notification No. G.S.R. 115(E)
in Gazette of India dated the 2™ March, 2012 under sub-section (2) of Section 3 of
the All India Services Act, 1951.

(Placed in Library, See No. LT 6355/15/12)

3) (1) A copy of the Annual Report (Hindi and English versions) of the Indian
Institute of Space Science and Technology, Thiruvananthapuram, for the
year 2010-2011, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Indian Institute of Space Science and Technology,
Thiruvananthapuram, for the year 2010-2011.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (3) above.

(Placed in Library, See No. LT 6356/15/12)

(%) (1) A copy of the Annual Report (Hindi and English versions) of the National
Atmospheric Research Laboratory, Gadanki, for the year 2010-2011,
alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Atmospheric Research Laboratory, Gadanki,
for the year 2010-2011.
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(6)

(7)

(8)

9)

(10)

15

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (5) above.

(1)

(i)

(Placed in Library, See No. LT 6357/15/12)
A copy of the Annual Report (Hindi and English versions) of the Physical
Research Laboratory, Ahmedabad, for the year 2010-2011, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the Government of
the working of the Physical Research Laboratory, Ahmedabad, for the
year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (7) above.

(1)

(i)

(Placed in Library, See No. LT 6358/15/12)
A copy of the Annual Report (Hindi and English versions) of the Semi-
Conductor Laboratory, S.A.S. Nagar, for the year 2010-2011, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the Government of
the working of the Semi-Conductor Laboratory, S.A.S. Nagar, for the year
2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (9) above.

(Placed in Library, See No. LT 6359/15/12)

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI D. PURANDESWARI): Madam, I beg to lay on
the Table:-

(1

(1)

A copy of the Annual Report (Hindi and English versions) of the Union
Territory Mission Authority Dadra and Nagar Haveli (Sarva Shiksha
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2)

€)

(4)

()

(6)

(7)

16

Abhiyan), Silvassa, for the year 2010-2011, alongwith Audited Accounts.
(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Union Territory Mission Authority
Dadra and Nagar Haveli (Sarva Shiksha Abhiyan), Silvassa, for the year
2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.
(Placed in Library, See No. LT 6360/15/12)
(1) A copy of the Annual Report (Hindi and English versions) of the English
and Foreign Languages University, Hyderabad, for the year 2010-2011.
(i) A copy of the Review (Hindi and English versions) by the Government of
the working of the English and Foreign Languages University, Hyderabad,
for the year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (3) above.
(Placed in Library, See No. LT 6361/15/12)
(1) A copy of the Annual Report (Hindi and English versions) of the H.N.B.
Garhwal University, Srinagar Garhwal, for the year 2010-2011.
(1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the H.N.B. Garhwal University, Srinagar Garhwal, for the
year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (5) above.
(Placed in Library, See No. LT 6362/15/12)
A copy of the Annual Accounts (Hindi and English versions) of the Central
University of Gujarat, Gandhinagar, for the year 2010-2011, together with Audit
Report thereon.
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(8) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (7) above.
(Placed in Library, See No. LT 6363/15/12)
9) (1) A copy of the Annual Report (Hindi and English versions) of the
Auroville Foundation, Villupuram, for the year 2010-2011, alongwith
Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Auroville Foundation, Villupuram, for
the year 2010-2011.
(10)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (9) above.
(Placed in Library, See No. LT 6364/15/12)
(11) (1) A copy of the Annual Report (Hindi and English versions) of the Indian
Institute of Technology Mandi, Mandi, for the year 2010-2011.

(1)) A copy of the Annual Accounts (Hindi and English versions) of the Indian
Institute of Technology Mandi, Mandi, for the year 2010-2011, together
with Audit Report thereon.

(iii)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Indian Institute of Technology Mandi, Mandi, for the
year 2010-2011.

(12) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (11) above.
(Placed in Library, See No. LT 6365/15/12)
(13) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of section 619A of the Companies Act, 1956:-
(1) Review by the Government of the working of the EdCIL (India)
Limited, Noida, for the year 2010-2011.
(1)  Annual Report of the EdCIL (India) Limited, Noida, for the year 2010-
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(14)

(15)

(16)

(17)

(18)

(19)

18

2011, alongwith Audited Accounts and comments of the Comptroller

and Auditor General thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (13) above.

(1)

(i)

(Placed in Library, See No. LT 6366/15/12)
A copy of the Annual Report (Hindi and English versions) of the National
Institute of Technology, Raipur, for the year 2010-2011, alongwith Audited

Accounts.

A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Technology, Raipur, for the year
2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (15) above.

(i)

(i)

(Placed in Library, See No. LT 6367/15/12)
A copy of the Annual Report (Hindi and English versions) of the National
Institute of Technical Teachers Training and Research, Chandigarh, for the
year 2010-2011, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Technical Teachers Training and

Research, Chandigarh, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (17) above.

(1)

(i)

(Placed in Library, See No. LT 6368/15/12)
A copy of the Annual Report (Hindi and English versions) of the National
Institute of Technical Teachers Training and Research, Chennai, for the
year 2010-2011, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the Government of
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the working of the National Institute of Technical Teachers Training and
Research, Chennai, for the year 2010-2011.
(20)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (19) above.
(Placed in Library, See No. LT 6369/15/12)
(21) (1) A copy of the Annual Report (Hindi and English versions) of the U.P.
Education For All Project Board (Sarva Shiksha Abhiyan), Lucknow, for
the year 2010-2011, alongwith Audited Accounts.
(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the U.P. Education For All Project Board
(Sarva Shiksha Abhiyan), Lucknow, for the year 2010-2011.
(22)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (21) above.
(Placed in Library, See No. LT 6370/15/12)
(23) (i) A copy of the Annual Report (Hindi and English versions) of the
Navodaya Vidyalaya Samiti, New Delhi, for the year 2010-2011.

(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Navodaya Vidyalaya Samiti, New Delhi, for the year 2010-2011, together
with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of
the working of the Navodaya Vidyalaya Samiti, New Delhi, for the year
2010-2011.

(24) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (23) above.
(Placed in Library, See No. LT 6371/15/12)
(25) (1) A copy of the Annual Report (Hindi and English versions) of the Indian
Institute of Management, Bangalore, for the year 2010-2011, alongwith
Audited Accounts.
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(26)

(27)

(28)

(29)

(30)

1)

20

(i1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Indian Institute of Management, Bangalore, for the year
2010-2011.

(Placed in Library, See No. LT 6372/15/12)

(1) A copy of the Annual Report (Hindi and English versions) of the Paschim
Banga Sarva Siksha Mission, Kolkata, for the year 2010-2011, alongwith
Audited Accounts.

(i1)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Paschim Banga Sarva Siksha Mission,
Kolkata, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (26) above.

(Placed in Library, See No. LT 6373/15/12)

A copy of the Annual Accounts (Hindi and English versions) of the Indira Gandhi

National Tribal University, Amarkantak, for the year 2010-2011, together with

Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (28) above.

(Placed in Library, See No. LT 6374/15/12)

(i) A copy of the Annual Report (Hindi and English versions) of the UT of
Daman and Diu (Sarva Shiksha Abhiyan), Daman, for the year 2010-2011,
alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the UT of Daman and Diu (Sarva Shiksha
Abhiyan), Daman, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (30) above.

(Placed in Library, See No. LT 6375/15/12)
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(32 @

(i)
(33)

(34)
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A copy of the Annual Report (Hindi and English versions) of the National
Institute of Technology Agartala, Agartala, for the year 2009-2010,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the Government of
the working of the National Institute of Technology Agartala, Agartala, for
the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (32) above.

(i)

(i)

(iii)

(Placed in Library, See No. LT 6376/15/12)
A copy of the Annual Report (Hindi and English versions) of the National
Council of Educational Research and Training, New Delhi, for the year
2010-2011.
A copy of the Annual Accounts (Hindi and English versions) of the
National Council of Educational Research and Training, New Delhi, for the

year 2010-2011, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the Government of
the working of the National Council of Educational Research and Training,
New Delhi, for the year 2010-2011.

(Placed in Library, See No. LT 6377/15/12)

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI PRENEET KAUR): Madam, I beg to lay on the Table a copy of the

Detailed Demands for Grants (Hindi and English versions) of the Ministry of
External Affairs for the year 2012-2013.

(Placed in Library, See No. LT 6378/15/12)
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THE MINISTER OF COAL (SHRI SHRIPRAKASH JAISWAL): On behalf of
Shri Prateek Prakashbapu Patil, I beg to lay on the Table a copy each of the

following papers (Hindi and English versions):-

(1)  Detailed Demands for Grants of the Ministry of Coal for the year 2012-
2013.

(Placed in Library, See No. LT 6379/15/12)
(2)  Outcome Budget of the Ministry of Coal for the year 2012-2013.

(Placed in Library, See No. LT 6380/15/12)
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THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): On
behalf of Dr. Ashwani Kumar, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Institute

for Stem Cell Biology and Regenerative Medicine, Bangalore, for the year
2010-2011, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute for Stem Cell Biology and
Regenerative Medicine, Bangalore, for the year 2010-2011.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.
(Placed in Library, See No. LT 6380 A/15/12)
3) (1) A copy of the Annual Report (Hindi and English versions) of the Institute
of Life Sciences, Bhubaneswar, for the year 2010-2011.

(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Institute of Life Sciences, Bhubaneswar, for the year 2010-2011, together
with Audit Report thereon.

(iii)) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute of Life Sciences,
Bhubaneswar, for the year 2010-2011.

4) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (3) above.
(Placed in Library, See No. LT 6381/15/12)
(5) (1) A copy of the Annual Report (Hindi and English versions) of the
Translational Health Science and Technology Institute, Gurgaon, for the
year 2010-2011, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by the

Government of the working of the Translational Health Science and

Technology Institute, Gurgaon, for the year 2010-2011.
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(6)

(7)

(8)

)

(10)

(11)

24

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (5) above.

(1)

(i)

(Placed in Library, See No. LT 6382/15/12)
A copy of the Annual Report (Hindi and English versions) of the National
Brain Research Centre, Manesar, for the year 2010-2011, alongwith
Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Brain Research Centre,

Manesar, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (7) above.

(1)

(i)

(Placed in Library, See No. LT 6383/15/12)
A copy of the Annual Report (Hindi and English versions) of the National
Centre for Cell Science, Pune, for the year 2010-2011, alongwith Audited
Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Centre for Cell Science, Pune,

for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (9) above.

(1)

(i)

(Placed in Library, See No. LT 6384/15/12)
A copy of the Annual Report (Hindi and English versions) of the Regional
Centre for Biotechnology, Gurgaon, for the year 2010-2011, alongwith
Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the Regional Centre for Biotechnology,

Gurgaon, for the year 2010-2011.
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(12)

(13)

(14)

(15)

(16)

(17)

25

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (11) above.

(1)

(i)

(Placed in Library, See No. LT 6385/15/12)
A copy of the Annual Report (Hindi and English versions) of the National
Institute of Plant Genome Research, New Delhi, for the year 2010-2011,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute of Plant Genome

Research, New Delhi, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (13) above.

(1)

(i)

(Placed in Library, See No. LT 6386/15/12)
A copy of the Annual Report (Hindi and English versions) of the Rajiv
Gandhi Centre for Biotechnology, Thiruvananthapuram, for the year
2010-2011.
A copy of the Annual Accounts (Hindi and English versions) of the Rajiv
Gandhi Centre for Biotechnology, Thiruvananthapuram, for the year

2010-2011, together with Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (15) above.

(1)

(i)

(Placed in Library, See No. LT 6387/15/12)
A copy of the Annual Report (Hindi and English versions) of the National
Institute of Biomedical Genomics, Kalyani, for the year 2010-2011,
alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Institute of Biomedical

Genomics, Kalyani, for the year 2010-2011.
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(18)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (17) above.
(Placed in Library, See No. LT 6388/15/12)
(19) (1) A copy of the Annual Report (Hindi and English versions) of the Institute
of Bioresources and Sustainable Development, Imphal, for the year 2010-
2011, alongwith Audited Accounts.
(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Institute of Bioresources and
Sustainable Development, Imphal, for the year 2010-2011.
(20)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (19) above.
(Placed in Library, See No. LT 6389/15/12)
(21) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of section 619A of the Companies Act, 1956:-
(i)  Statement regarding Review by the Government of the working of the
Indian Vaccines Corporation Limited, Gurgaon, for the year 2010-2011.
(1)  Annual Report of the Indian Vaccines Corporation Limited, Gurgaon,
for the year 2010-2011, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.
(22)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (21) above.
(Placed in Library, See No. LT 6390/15/12)
(23) A copy each of the following papers (Hindi and English versions):-
(1) Detailed Demands for Grants of the Ministry of Science and
Technology for the year 2012-2013.
(Placed in Library, See No. LT 6391/15/12)
(i1))  Detailed Demands for Grants of the Ministry of Earth Sciences for
the year 2012-2013.
(Placed in Library, See No. LT 6392/15/12)
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(i11)) Outcome Budget of the Department of Scientific & Industrial
Research, Ministry of Science and Technology for the year 2012-
2013.
(Placed in Library, See No. LT 6393/15/12)
(iv)  Outcome Budget of the Department of Biotechnology, Ministry of
Science and Technology for the year 2012-2013.
(Placed in Library, See No. LT 6394/15/12)
(v)  Outcome Budget of the Department of Science and Technology,
Ministry of Science and Technology for the year 2012-2013.
(Placed in Library, See No. LT 6395/15/12)
(vi)  Outcome Budget of the Planning Commission for the year 2012-
2013.
(Placed in Library, See No. LT 6396/15/12)
THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR):
Madam, on behalf of Shri Ajit Singh, I beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi and English versions)
under Section 43 of the Airports Authority of India Act, 1994:-
(1) The Airports Authority of India (Gratuity) Amendment Regulations,
2012 published in Notification No. AAI/PERS/EDPA/REG/2002 in
Gazette of India dated the 1* February, 2012.
(1)  The Airports Appellate Tribunal (Procedure) Rules, 2011 published
in Notification No. S.0. 1859(E) in Gazette of India dated the 11™
August, 2011,.
(2)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at item No. (ii) of (1) above.

(Placed in Library, See No. LT 6342/15/12)
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12.01 hrs.
COMMITTEE ON PRIVATE MEMBERS’
BILLS AND RESOLUTIONS
24 th Report

2 Ffsa Fo1 (FA): A2, § IRIWEN TR & [ITAP] T Fhod] Tl AT BT

Arqerai gfdded (fawsl qem SiUslt E¥ehxul) IRdd &R gl
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12.01 V% hrs.

STANDING COMMITTEE ON FOOD, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION
16th Report

SHRI VILAS MUTTEMWAR (NAGPUR): Madam, I beg to present the Sixteenth
Report (Hindi and English versions) on Action Taken by the Government on the
Observations/Recommendations contained in the Eighth Report of the Standing
Committee on Food, Consumer Affairs and Public Distribution (2009-10) on the
subject, “Food Subsidy and Its Utilisation”, pertaining to the Ministry of
Consumer Affairs, Food and Public Distribution (Department of Food and Public
Distribution)

12.02 hrs.

STANDING COMMITTEE ON URBAN DEVELOPMENT
16th and 17th Reports

SHRI SHARAD YADAV (MADHEPURA): Madam, I beg to present the
following Reports (Hindi and English versions) of the Standing Committee on
Urban Development (2011-2012):-

(1)  Sixteenth Report (Fifteenth Lok Sabha) of the Standing
Committee on Urban Development on Action Taken by the
Government on the recommendations contained in the Fifteenth Report
(Fifteenth Lok Sabha) of the Committee on ‘Demands for Grants (2011-
2012)’ of the Ministry of Housing and Urban Poverty Alleviation.

(2)  Seventeenth Report (Fifteenth Lok Sabha) of the Standing
Committee on Urban Development on Action Taken by the
Government on the recommendations contained in the Fourteenth Report
(Fifteenth Lok Sabha) of the Committee on ‘Demands for Grants (2011-
2012)’ of the Ministry of Urban Development.
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12.03 hrs.
STANDING COMMITTEE ON HOME AFFAIRS
157™ to 160™ Reports

DR. KAKOLI GHOSH DASTIDAR (BARASAT): Madam, I beg to lay on the

Table the following Reports (Hindi and English versions) of the Standing

Committee on Home Affairs:-

(1) 157" Report on the Arms (Amendment) Bill, 2011.

(2) 158" Report on the North-Eastern Areas (Reorganisation) Amendment Bill,
2011.

(3) 159" Report on the Citizenship (Amendment) Bill, 2011.

(4)  160™ Report on the Unlawful Activities (Prevention) Amendment Bill,
2011.

12.04 hrs.
STANDING COMMITTEE ON INDUSTRY
230™ to 232" Reports

DR. RATTAN SINGH AJNALA (KHADOOR SAHIB): Madam, I beg to lay the
following reports (Hindi and English versions) of the Standing Committee on

Industry:-

(1) 230™ Report on Action taken Notes on the 225" Report on Revival and
Restructuring of Hindustan Machine Tools Ltd. pertaining to the Ministry
of Heavy Industries and Public Enterprises (Department of Heavy Industry).

(2) 231" Report on Action taken Notes on the 223" report on Revival and
Restructuring of North Eastern Handicrafts and Handlooms Development
Corporation Ltd. pertaining to the Ministry of Development of North

Eastern Region.

(3) 232" Report of the Committee on Action taken Notes on the 224™ Report

on Revival and Restructuring of Hindustan Photo Films Manufacturing
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Corporation Ltd. pertaining to the Ministry of Heavy Industries and Public
Enterprises (Department of Heavy Industry).E

12.0S hrs
MATTERS UNDER RULE 377 *

MADAM SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on
the Table of the House. Members who have been permitted to raise Matters under
Rule 377 today and are desirous of laying them may personally hand over slips at
the Table of the House immediately. Only those Matters shall be treated as laid for
which slips have been received at the Table within the stipulated time. The rest
will be treated as lapsed.

... (Interruptions)

* Treated as laid on the Table.


Sahni
Fld by C


28.03.2012 32

(i)Need to set up a panel to study the feasibility of taking water of Himalayan
rivers to central and southern parts of India

SHRI N.S.V. CHITTHAN (DINDIGUL): Our country has a very grave water
problem. There is alarming scarcity of water across the country. To bring the
surplus flood water of Himalayan range down south through canals is definitely an
alternative to river linking project. To harvest water from Himalayan rivers at
higher altitude and bring them to a meeting point at Nahan in Himachal Pradesh
(Alt 820 m AMSL) and run them through open canals over embankments
wherever needed to maintain the height with slope of 1:20000 so that it crosses
over easily the central and Deccan Plateau by gravitation which is the only
feasible solution. It is not a river linking proposal. But getting water from the
Himalayan rivers at an altitude before reach the plains and bringing them through
man made open canals.

As a valuable corollary benefit the flood control, navigation, water supply,
fisheries, pollution control, recreation facilities, employment generation,
infrastructure and socio-economic developments would change the face of the
country’s economy.

I urge upon the Government to set up a panel urgently to study and submit

a feasible report to proceed further.
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(ii) Need to release arrears of incentive payable to employees of Bank Note
Press, Dewas, Madhya Pradesh

3t WooE Gl (qam): 9 AlC U9 <ar & HHAIRAT Bl TS daTHN DI QU A9 3fd db
T fom g1 ReaseR 2008, A T URIST @1 9 SHISAT B BRUNYE D AT B
TRIR &1 YA A HR &A1 11, WReg S 2006 ¥ IR 2008 T DI g=if~ed A B
Y Tl fhar | dfe S waEfd § gl e & dHar) O] w3y & e o
JoIT I JAAY H JATGRT Ud =T ¥ oy #3Terd g1 T o

WX, 2010 ¥ TAGUHAAANETA H STl B AT B WA 9 DA H AN
AR AR HT & Y 5y T woeiid | 35 ufe difem |fed 98 s Iomn dnp
P TS, TAY TS IHT-3TeT g=ifed Aoy o |

31T H o ARBR AR o<t @3 Sft & rgRie oear g b diudt <ar & el i
IFT 3T HT qHRT s YRAT BT AR BT YA Y IR D M AR B
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(iii) Need to set up additional model schools in Barmer and Jaisalmer districts
of Rajasthan

N T AR (TEAR): A AW 8T D R SR el 1 AR Ao R
DI I Y SIIRE Aled Wpdl Wihd hd S B ATaeIDhdl §l 37 el BT aFbe Ha:
28393 U4 39313 T fHh.Hl.. 2] 99 2011 B SRAT & JIAR W el B STTAE=A
2604453 T| 39 &3 H ¥4 e ud o=y Werfres fafafedt & danferd 81 gy W |eRar &)
57.49 ufaerd 2 IuH fl wfgen WeRar & A5 41.03 IfoRd 21 reRR el # a8 dArd
JAfT & B 7 TR & AR N @ fag 913 & died Whd @l Sl JRarad 2

W WBR A RY ¢ 6 39 AHEd a3 B dilfels R, S8 vd &d
[reRar &) ol ey aRRIfRl &1 q@d gy < Jred @ ifaRed dfed f[demed @ret
S B XIpfd JeaM Bt WYl
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(iv)Need to take necessary action to fix the inter-se-seniority of Officers in
Airports Authority of India

SHRI MANICKA TAGORE (VIRUDHUNAGAR): Airports Authority of India
(AAI) is executing and functioning in different Airports & Airports projects all
over India and having more than 1100 officers memberships in Airports Authority
of India Officers Association (AAIOA). Earlier, i.e. before 1995, there were two
different organizations namely National Airports Authority and International
Airports Authority of India. Both were merged into one as Airports Authority of
India (AAI) on 1.4.1995. To fix the seniority among the staff of merged
organization, a committee headed by Justice Jain was appointed on 1.4.1995 but
the recommendations of the Committee have not been implemented so far.

Further, various committees headed by Shri P. Rajendran, Shri P.S. Nair
and Shri M. Krishnamurthy submitted their reports but no action has been taken by
the Government so far. Further, number of meetings also were held among the
officers and management even with the then Hon’ble Minister Civil Aviation, but
no action has been taken to solve the problems for the last 16 years.

Hence, I urge upon the Union Government to take necessary action to

implement the inter-se seniority in accordance with AAI Act, 1994 at the earliest.
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(v) Need to provide stoppage of Porbander-Kochuveli Express, Dadar-
Tirunelvelli Express and Hapa-Madgaon Express at railway stations at
Kankavli, Kudal and Sawantwadi road in Ratnagiri-Sindhudurg
Parliamentary Constituency, Maharashtra
"SHRI NILESH NARAYAN RANE (RATNAGIRI-SINDHUDURG): 1 would
like to draw the attention of the Hon’ble Minister of Railways towards the plight
of the people of Maharashtra, Konkan, especially the people of Ratnagiri —
Sindhudurg due to lack of stoppages in the high density rail traffic routes between
Ratnagiri and Sindhudurg section of the Konkan Railways. All the trains in the
Konkan Railway plying to/from Kerala, Karnataka and Goa pass through
Ratnagiri — Sindhudurg, but no adequate stoppage are there in this section to cater

to the needs of burgeon rail commuters.

A weekly train namely, Porbander — Kochuvelli Express, which was
announced by Western railway to commence its services shortly does not have halt
between Ratnagiri and Sindhudurg section. Besides, two proposed new trains in
this year Railway Budget, namely Dadar — Tirunelvelli Express and Hapa —
Madgaon Express on Konkan Railway route surprisingly have no halts between
the Ratnagiri and Sindhudurg section of the Maharashtra Konkan region. This has
caused a huge disappointment to the people of Ratnagiri-Sindhudurg, for whom
Konkan Railway is literally their lifeline.

Ratnagiri — Sindhudurg is a region of exquisite tourists interests that attracts
domestic as well as foreign tourists in large number. Besides, the people of this
region have to commute to Mumbai and other places on that route. There is an
imperative need to enhance existing frequencies, additional provisioning of
reservation quota and increase in number of stoppage of trains plying in this route
can hardly be over-emphasized.

I urge Hon’ble Railway Minister to kindly ensure addition of stops between

Ratnagiri and Sawantwadi stations for the above mentioned three trains at
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Kankavli, Kudal and Sawantwadi Road in the larger public interest as also to

harness the untapped tourism potential.
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(vi) Need to provide adequate quantity of LPG cylinders and permit new
LPG distribution agencies in
Faizabad Parliamentary Constituency, Uttar Pradesh

ST, e @it (horare): IO HATE B e 've] Hiv T I (TAdiSt) Bl el B
Wb 3P BRI ABAT &) WX Al AT &3 3fAId OUS HoEle d Sug JRIEDI,
SRATETE fAETTa &3 & a8l 19 & (IR0 q IUAFEd] bl HH A 3 GH R
2l gaE A ol gl # o g R o A T e fed te a¥ 9 9 9d & 2
WRBR §H HH B R HA D (oY AT HUYMAT BT AT B [ 9 19 Refex 1 93T
3MYfT B AT & ¢ I IUHIRITAT B HAT & AR WR I RYeley &1 Dler W qer S|

59 Ryaflel @ o)1 I8 A1 o Rig 2 f6 WX e | & H A @l
faRe (ToRll) @il oM &Y SR &, 911 fh 9 UBR B SMU IREdT § IR 9T
dedlel qrearera (freRan) e gRan eRamEe &3, fedha R eea giar a3 ok oHug
BIElE § TRUIAGT alell, & IS URAT 9adl &3, T8 URAT didbigR &, Algad

dedicl AT GRIAES R, AehIgR dedicl JiTerd $91d TR, HARIS o (AT

TR RIATSR (SATH-YRT), TRUI DT SFRATEAT &, e Boare & | i saeas
PHRATE IUIG He¥ H B S|
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(vii)Need to start the fruit and vegetable processing unit in village Jahan
Khelan in Hoshiarpur district, Punjab

SHRIMATI SANTOSH CHOWDHARY (HOSHIARPUR): My Parliamentary
Constituency Hoshiarpur (Punjab) is famous for citrus fruit Kinnoo and for
potatoes. Punjab Government established Multi-processing unit for processing of
fruits and vegetables in village Jahan Khelan in Hoshiarpur to solve the marketing
problem of the farmers. The total investment in this unit is round about 38 crores.
But, this unit is not functioning for the reasons best known to concerned
department. Punjab Government is well aware about the pathetic conditions of the
farmers of Hoshiarpur but taking no interest to run the plant. I humbly request to
Hon’ble Minister for Agriculture to direct the State Government to start
processing unit at Jahan Khela district Hoshiarpur, Punjab so that the farmers from

my backward district do not suffer.
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(viii) Need to take effective steps to prevent child marriages in the country

SHRI CHARLES DIAS (NOMINATED): The prevalence of underweight
children in India is among the highest in the world, with dire consequences for
mobility, mortality, productivity and economic growth. The UN estimates that 2.1
million Indian children die before reaching the age of 5 every year — four every
minute-mostly from preventable illness such as diarrhoea, typhoid, malaria,
measles and pneumonia. Child malnutrition is responsible for 22% of India’s
burden of disease. One of the major reason for unhealthy children in India is that
girls are forced to get married before they attain eighteen years of age. The under-
aged mothers mostly belong to socially and economically backward classes. They
are denied basic education and forced to bear children, who are naturally
unhealthy.

The girls who are forced to get married at young age from economically
weaker sections and bearing children without getting proper medical care. These
unhealthy pregnant girls naturally give birth to children who are weak and ill-fed.
As there is no proper guidance and control and even the law cannot be enforced to
remote villages where highhandedness of men usually make the law. This has
resulted in creating a generation of undernourished children with deformities. The
Government has to study the seriousness of the problem and try to prevent
marriage of girls before eighteen years. Urgent attention of the Government is
warranted to take effective measurers to prevent girls getting married before
eighteen. Let us plan the future of our people, by carefully providing the
underprivileged children with planned food, so that India can proudly witness the

advancement of its people in the years to come.
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(ix)Need to construct a flyover on the existing N.H. No. 6 between
Raipur and Durg in Chhattisgarh

AR TR oSy () : TRl IT H R ok g QF wedaql e § S omeur R
g 3R SFl & 9 P R 9T 36 B, B, YR AT B I9GH § AR G Th g9
NeTfre IR 3MENfE B & 39 doig aFl e & §id WY I[TaTaiel 899 &1 & 8| 39
AT ST ST & YA aHl AeRl & AR A W gl g8 € qAT QA1 A T 309 |
IS Y &1 T QNI Ue b AR H W ghg §S © AAT QI WS ATHI U H IS Y T
S QI B BT SIS dTell  THATT ASh TSI ISHIT hHID 6 & Sifh Yeh Ha I
ISR B 3R ot &1 aRRIRT # I8 oMt 39 9S@ | IO dTal ATArETd @ fofg ATt
g 81 Re1 81 39 WSd ¥ odl g0 B MSAT YORAT & qAT WM MW S q&1 B BRI
S ISP W B dTell IS H IRl JiG g8 ol SHH AR S RN ARl Bl S S
& Sl ST AT AT 3 BT A QAT A D 4 ABR PR

31 3Tl B gRIRIRT 1 <@ §Y I8 3Maeadh 8 11 & b bl g & I &
forl U STeT A& I8 SR T RIFR IR & foy oo 4f va 8 ds@ & i
H Y ST VP T8 TS qHW & AT 3HH FHT Wl BB TGl T B HHEHT & 37:

T I B P adHT Sh B SR B UH ofdl Halls SMdX I B) GHl ATATITT Bl 3Tl
3T &R T SR S’y ofdt g4 &1 ararara A a1 fhefl Seprae & gl S 3R R

AT W GReYdd Ferdl |
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(x) Need to amend the forest laws to permit development works in forest
areas particularly in Sabarkantha Parliamentary Constituency, Gujarat

sft we=Rie N, dlgwr (AERGEN): ORI & HX QERbiol Aqad &3 & Ggx Mo
INfEarft Somept # I HI A & Jad B N g TS ok IAT WIS 2 oAfpT a
f9RT & offed ST & o 9 WSHhI DI QRN SFR ATMG STAdR a9 DI AT &l
AT TE Tl HSdI BT S gl H BT fhelt ff &3 & fapr &1 ugell o ¢l |l |/
STl § e @R drel SRRl & SfieTer § B [UTHG gUR A8 89 & IS
HEw@qUl HROT T8 DBl FSHI BT A Bd A T8l Bl TS T q98 © fF WDR Bl
afearAdl & Hearor Bl qgd Al AN fAweldr & RepR B8Rl § SR Sfeaiydl & Siad
T H GRIETSll B PIs [HRUT T Ugd UK 21 WRBR B JAH ATSIBH S qraoe Afeardl
TS B! GSh GO T8l BiF Bl a8 A STell Sitad Sie & fofg Af¥erat 81§81 a1 oAl
P Foid Mfearyl IRl # Sfaxr omary e9 M @t wrEh, §N B U @Y urge orsd el
STell & @™ M &1 7181 &l 6l & & o o forre 9 I8 qaqa glagn sifd

JAITD 2l

3 PR F A TRY ® fF RM a9 ST § AN eRAd W IGATd IR
T STl & Sfiae Bl J8aR F9 Bl A1 IR B Bl HUT DY
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(xi) Need to start air service between Agra and metro cities of the country

1. IWBY (JAMRT): WY AlD T &7 3FRT H 3SIhd Thiiad 50 TR A 70 E9R b o2
et wiew ama 21 Rt foceft wiest & |1 |1 ek & Ued atel BT, a1 Sl § IS
TR T #RT 4 gl WAl H SRl 3 €, fobwy SIFRT H BaTg IR bl TS Faveq &
JUTT § SR TSI BiSASAT BT AHAT BT Tsal 2l 89N Ji 2 fb 3R 99 vfaeiie
Td fIwd eRER B I S W AN ¥ TS AT J SIS S dAl U S o
fGoell & ATRT, @9, IRV U9 fooell 9 oRI, SR, WS, 4, §6R I gdlg
T 2] Mo M # ST S|
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(xii)Need to rename Indian High Commissions in foreign countries as
‘Embassy of India’ and their heads as ‘Ambassador of India’

3t o AT (WRe): fagwi # R gAR ISR Sraierd a oM TR AHSHRO
@I gfe & A AR 4 qic gY 21 $B <1 7 BF S HAY: SN 9 SWR A ©
Sqfeh 31T QR H ATART AT [oigd | $9 WS Bl ATRER FAT BRI 2 qAT FHDT T I
gl WIfI® w0 RN 9 S<arga AHERel g1 I8 A6 fiarar § 6 W sl & ol
g € Sl WUl IS AAIAS H EHATE 1 o bR g

W WHR A R 2 [ g9 TS BT qod F91a fhar Sy qen a4t <o 9 R
B RIS PIATAAT DI AT JAT JATABIRAT DT Ioigd b A9 A SHT S|
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(xiii) Need to expend Varanasi — Singrauli intercity express upto Shakti nagar
and Bapudham express upto Shakti nagar via Chunar and Chopan in Uttar
Pradesh

M TS A (JacHiion): AV WHQT &7 80 JEcHI (S..) Y TN U &F © ol
TR @ ®s URASHN, TTHITA B 14 gRAOSEY, RSt svswrST @bl A
IRATSATY, Remg &I a1 aRASHNG, ofdl @ gRASHN Td 3Med BIC-BIe IRATSHTY
fIemm™ € 91 IfdaT R Y WIF Uk & IR IR% QUG & 3FH Wil & AT Ao
& forg omd & € Ud 99 gY | TEl MGl & Y o el dgalg ot 81 oy e
DT YRAAT BT ATHAT BRAT TSAT 81 5 & | Besr 4 Yo WRDR Dl WK (oG Dl UM
Bl B Xord et w7 2

1. TRIVRI-RARICT SRS <5 AT 13345/13346 DI aRIVRAT I AfRTR IordT Sy |
9 ¢ @ Y AR b B gU QI IR H 15103/15104 TREYR IRIOAT ¢ |
fore ® fear S|

2. o 7.12537/12538 919 €T YoIU b1 AN fIR B FAR-AMT 81 §Y SATRITR
TH. YT T FArT S|
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(xiv)Need to impress upon State Governments to set up institutions to look after the
educational needs of the children in accordance with the spirit of the Right to
Education Act

S WA ST (BagyR WHd): < H 6 A 14 a9 & gedi Dl Sffard Rien o1 &
ARl H R STfEehR BT a9 2010 | &Y & WR geal &l bRl W &M o & YaeH ©
qAYE 39 W $ IR 4 3\ T8l o W&l ¢ Rprdl & foy 0 a1e iffreR TRemr st
® TS W $O AT H gedi B ReprIdl & Jarg & fofg a5 @i 781 Hy 2l

S SR ¥ H HRIY Y UH [ H Ig 91 AT M8 © [ Sl a5 WsE Wpal
¥ Ugd 2 98 Uidl Pell 9 2 W 10 ddb Pl oddl B ol Y Ul R # ug W Far
T 2 {5 9 e TRl B SIedHR a1 & U 8, S o fadm @ 9 Bl

W A g 6 ARG Riem WR 7 IR 8g U gedi &l Ribr@l ol g% R D (oY
JTfacr 3Mazys Il HeH S SR, T IeUI=Rd d<di BT <ol e Ui & 9 |
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(xv) Need to upgrade Simri Bakhtiyarpur, Hasanpur Road and Maheshkhunt
in Bihar under East Central Railway as model stations

A fmer avx aea (TfEan): fER =9 ofdfa qd-#e Yo & Yo ded Wi § R
JETIRYR T4 BHYR RIS AAT Xl Heel AMYR H - HBUGS YoAd W[ AedqUl el H gl

Il A I WA | el A AT BRA 8| Xl AT Db Giaensi H 4R BT &

IME ¢ f RMY SRR SR IS AT AZIRIT Nold WAl Pl 37 e
FIHR X TR DI Faer & S|
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(xvi)Need to create awareness about the unwanted use of antibiotics and their
negative effects on human health.

DR. RATNA DE (HOOGHLY): Of late, banning of controversial drugs has
become the order of the day. Recently, the Health Ministry of the Government of
India has taken a laudable decision to ban 6 controversial drugs. It is a welcome
step. But I would like to pay emphasis on antibiotics, which is a specialized
medicine.

The general practice in hospitals and dispensaries is when the fever is not
contained, doctor prescribes antibiotics, which is a wrong practice. Only in
exceptional cases, antibiotics should be prescribed. Using antibiotics would lead
to severe consequences.

Another disturbing trend in all this is pharmacist without prescription gives
antibiotics; sometimes patients too indulge in self-prescription, which in many
cases result in dangerous situation. Sometimes doctors too prescribe these drugs
without understanding the repercussion it would have. Administration of
antibiotics in a wrong way should be avoided.

Under the circumstances, I would strongly urge the Union Health Minister
to come up with vigorous and sustained campaigning, both in urban, rural and
semi-urban areas, highlighting negative impact of antibiotics; penalty should be
imposed on manufacturers, pharmacists and doctors too for abusing antibiotics as

the same would result in high chances of adverse effects.
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(xvii) Need to impress upon the Government of Karnataka to stop the
proposed construction of check dam across South Pennar River

SHRI E.G. SUGAVANAM (KRISHNAGIRI): South Pennar River
(Thenpennaiyar) which has its origin in Karnataka flows through Madivala,
Agaram, Bellandur, Varthur before reaching to Kodiyalam Lake in Tamil Nadu.
From here, it reaches to Kelevarapalli Dam in Hosur. Nearly 36,000 acres of
cultivable land in Krishnagiri District get irrigation facilities. People of
Krishnagiri District mainly depend on this river for drinking water as also for
industrial growth. Around 2,000 and 9,000 acres of agricultural land get irrigated
through Kodiyalam Check Dam and Kelavarapalli Dam, respectively. KRP Dam,
called as the Krishnagiri Dam, also provide irrigational facility to more than
19,000 acres of cultivable land.

South Pennar River supports the cultivation of various seasonal crops like
sugarcane, paddy, ragi, cabbage, potato, beans, brinjal, banana, mango and various
fruits, flowers, pan, subari, coconut, etc. which form the livelihood of the people
of Krishnagiri District.

Although South Pennar River has its origin in Karnataka, it is the only
source of water to the entire Krishnagiri District in Tamil Nadu for centuries
together.

However, the Government of Karnataka is planning to construct a Check
Dam across South Pennar River near Bangalore and has proposed to divert the
river water to the State of Karnataka via Varathur and Mindahalli Lakes. If this
proposal i1s implemented, Krishnagiri district would soon become a desert,
agricultural lands may become barren and waste lands; and people will struggle
for their livelithood and even to get potable water.

I, therefore, urge upon the Union Government to kindly intervene in the

matter and direct the Karnataka Government to stop the proposed construction of
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Check Dam across South Pennar River (Thenpennaiyar) and ensure that this river

water which is entering Tamil Nadu is not diverted to Karnataka.
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(xviii) Need to set up a Kendriya Vidyalaya in Jhargram Parliamentary
Constituency, West Bengal

SHRI PULIN BIHARI BASKE (JHARGRAM): There is not a single Kendriya
Vidyalaya in my Jhargram Parliamentary Constituency (ST). It belongs to
Junglemahal which is mostly maoist affected. The Parliamentary Constituency is
surrounded by Jharkhand and Orissa. Mostly, people belong to SC, ST and OBC
living here who are deprived from education. Government is aware of the fact that
there are six Kendriya Vidyalayas in neighbouring Midnapore Parliamentary
Constituency. But my Jhargram Parliamentary Constituency has not a single
Kendriya Vidyalaya. Availability of land as well as infrastructure is there.
Government of West Bengal has declared Jhargram a new district. Unfortunately,
people of this area are deprived of higher education. So, I urge upon the
Government to set up a Kendriya Vidyalaya at Jhargram to spread education

among the SC, ST people at large.
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(xix) Need to resolve the issue of share of Rajasthan in water of Yamuna river

31, RSt o Won (S): f&HiE 12.5.94 P IR AT ERATOM, IS, IR TS T
facell AE AT & HEY Y WHSIA D IATHU IORAM BT 1.119 IR-AGH AT Sel 3rrdfed
fpar Tl STR YT T A1 B 22df I S b B 21.12.2001 DI AT g8 ITH
RIGRATE BT AR WF H droldiell gsda’i § 1917 dgUD AAT ARGl sSdaR] I 1281
FIAD JHAT STl b1 3T [HAT AT ST 7 5 Sl Dl ARAYR Ud FRo-ggf, Forell H SuAmT
TG A T (HTF A TIR B Tl ST Sl AN 7RI A 39 W FEAT o B
T UR S URATSHISAT BT Ao &t f&ih 14.2.03 1 SRATUN 157 1 Wl & THIY ATl
T 7| BRATOM T qror@rell &8 ¥ JHAT STl @ 3flded W g9 SMUR W IRIgAld gl
TSIl 88 TR 3MMEfed ST, BRATIM gR1 AroraTell WR fAEMM STt & SUANT bl &1 Tel BRal
2, STy IFT Y8 ThRYT WR IAT R AT Bl Ufva v 3]

IR I ReY HHAE B Qih 12.4.06 B d3% H JASRAN BT dAroidrell 4 el
SUAE & IR H R I Reg A8 & o7l & ey § 39 g W) Aol f=ar & &g
ORI, BRI, Aol T SR wew, Al & Ryars /S G afidl df U Swrfier
o AT 1 TTed e b1 Al fera |

BRATUM U4 ISR AT & 4 qroidell gedadd WR U Bl STl R Dy
qaug e ATl S b AR § 7' FEEa ot {6 o & g% Ud g el & &3 @
qTolaTell BSadd ¥ Ul Ul IREAT S Fhdl gl Al Ul DI oA AT dh Ugar
&g T dF @ [Auw H wenla T8 99 gl gRAT & fuR or 5 o e a
P, fooel! g9, I.U.UH. Bk & AR TP s 8% BT A oA ¥ 96 HRD
U o S| Safd R BT =R or {6 qreaten @ dved I bt Ud SHa! HolTed!
P RAred Txe I ISR W1 06 IgaT dadb-idl- i gfte & wders =l

TGS HHC | I 3ifqw RUIE AT 29.12.2007 BT =T ST FATEIT HATAT,
HRA ARBR DI JUR I R Pt & qoer [ & foy A o
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fadies 19.06.2009 BT SRAYR H BRI ST B AR I A G, g w434,
TG e feE, RGeS U T a9 I B AR W A A, S AT
A qAT YR AT A STl GH1E, IORAT F Qi o] d #e AT v R osmadt
AR fawel fopar| FrH oo | sRATom s # | BIaR ArordTell sedd’ A TAT Sl ol
& vy wR R faael  fhar o vd a3 fear wan & sRaron vd ok & 9@ o
Aa AR ISRAT BT AT el o & (TR BT | A1 3], ORI - 39 U
& 7.4.2010 R i |QE w1, 9RA WHR F Faed fFar g 6 9 sRaon 4 & 6
B S AN I WP YRGS AFAR qrodral Td el =16 4 & g9, g3 @
HRAQR el B et o arelt aRAoET RAE ©R g8 ol weEdfa 9ol g9 SR 9AiD
15.12.09 & §RI A, BRATN 74 Hwd STl G1e A1 A AW A1 {6 a8 areger, 3R
T qqR IS D1 &R & aA1 eRAON a1 IoRA & g AMIARIT B Yh D
AN B, STAH ORI P drorarell & gorry A (e aiigd) ©) U SRSl a1
T S o1 @ YId R IR fame fear 9| fewg, 39 99w H fodie 13.4.2010 @l
el AR AT AaR IS T BRAM, IAORAM, SR TS T DI A AN D A
IS B U I3 ARG bl, RO sieder, uR IGAT AR dls 7 A W 94 dTod
TR IRTS & Sd &3 H AT arell YA & bl Bl DY IR JQ¥l A SRATUN B 3|
A& TR el UL D ATbSl B bl Dl BIA g olel AN DI far | siamn |
anft & @1 wEIfa R o 72 g8 2

IR I R FHE B 9@ i 19.7.2011 DI T3 fdeell § AT Bl TS,
R ISR B AR ¥ AW S Qe H13, AfdRe g afed, STl SEE T O
forar| 59 do% H A= fiwal w faer fwel fBar ) oR 39a1 Rey 3l & aremel
Hel [ ASRAT B ATOMATelT gead A AECT STl @ YHRUT DI SRATUM qAT ISR I
AEAfd ¥ gore, If SIwd B A1 9 R0 B gors & oIy B Sl AT @ Hew
W N ST FEcl Bl 8T deg 39 GHRAT BT et g &
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MADAM SPEAKER: Now, we will take up ‘Zero Hour’.

... (Interruptions)
e HRNSAT : WiIol, 3T AT 96 S8y

.. (@)

MADAM SPEAKER: I am starting the ‘Zero Hour.

... (Interruptions)
JeaeT WRIGAT : 40 gy |

.. (@)

MADAM SPEAKER: Yes, the Leader of Opposition.

... (Interruptions)
SMAH A R (fafem): sreger Y, . (I@um) oMY AR A YU, # UD€ A1 HE
@l gl ... (FagF) Wb Seyl femE of, fUod Ue WwiE AR Al & A |l dd |
JATHR AU dGAT Bl WA PR W &l Dol golc Bl UIRA B DI AT FaLTTh
RTHER! We Y ¥ Wed ¥ TR dol 1Y R aofe Wi uIRa 81 T, offdhd IS U A I H
gl ST FErHAT St iR AT Wed AN 9ed § 99 €, ST@ SuRAM &1 A o gY H I8
P AR § 6 T AT MY TSI BT I HR IE © SR T 7Y T AN A I PR I8
T 3R Ug e S 91 dEd @ Wb § W El UH A AY U I famw
g ...(9gM) TP a1 A MO AR € 6 e @ WEl W ¥ ga & oy Iy uie-uiw e
g5 9lc BT AIBT ¢ €, O T U8t &dl Bl 8, S9® 1§ dad del ordl §f

RI, # PR A el Aredl g, § qETAl Sf... (@gEr)

A HEGA ¢ U e, MU I Pl gy § B <1 dredl g 6 Pl W 3R Sw
ugel 1 # g9 SRy T o f5 &\ SMue are &1 Hidt <)

... (c@agm)
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AN G R ¢ AT AT B F A SRR A AU a1 Bedl, odfh § &g &
g ...(Fag™) oteder Sil, Tl H SR W ATHEAT Bl &l ¢l ... (FagH) & AN usd
W ... (cFaET) ST & Al W, oot &1 Afgesit 7 ancHser & gl L

MADAM SPEAKER: This will not go on record.

(Interruptions) ... *
JeAET WRISAT : 3T 90 W18V
.. (eTaeT)
MADAM SPEAKER: Let us run the House.

... (Interruptions)

JEAET HRISAT : Wilol, 3T T a9 Sgv|

(@)

L& HEGT : ilol, I S8y
.. ()

el ST : 3R MY AN dlelAl =18 %2 8, Al 3MYHT 8 alel bl Alepl <l |
. ()

AW FEAT TR ¢ R PR $H k8 BT IK PR AT AN 89 9 T ShR IR
PR | .. (HaEH)
MADAM SPEAKER: The House stands adjourned to meet again at 2.00 p.m.
12.10 hrs

The Lok Sabha then adjourned till Fourteen of the Clock.

* Not recorded.
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14.00 hrs
The Lok Sabha re-assembled at Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)

... (Interruptions)
MR. DEPUTY-SPEAKER: Please go back to your seats.
... (Interruptions)

14.0 V4 hrs

At this stage, Shri Rajaiah Siricilla and some other hon. Members came
and stood on the floor near the Table.

... (Interruptions)

ISt HEled : [l B Bl 91d Rbrs § &1 Ut

... (aaum) "

14.0 % hrs
At this stage, Shri Ramesh Rathod came
and stood on the floor near the Table.
... (Interruptions)
14.01 hrs

At this stage, Shri K. Chandrasekhar Rao and another hon. Member came
and stood on the floor near the Table.

... (Interruptions)

IUTEAE ARG : AT AN R Jlel A8 & ql 30 Hie TR S aref |
.. (eraE)

IUTeR ARG 1 B9 Y Wl BT Ao &1 HidT |
.. (o)

* Not recorded.
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IUTEAE WEISH : B 5 aN H WBR Bl ey T8 ¢ Fohd 6l
()
MR. DEPUTY-SPEAKER: The House stands adjourned to meet again tomorrow,
the 29" March, 2012, at 11.00 a.m.

14.02 hrs

The Lok Sabha then adjourned till Eleven of the Clock
OE'hursday, March 29, 2012/Chaitra 9, 1934 (Saka).


reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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